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Discussions with the Sri Lanka
, Foreign Minister - -
N ;

*51. SHRI' HARVENDRA

- ! SEN(¢ HHAAN‘SPAE
§ §A’i‘l VEENA

Will the Minister of EX-

TERNAE ATFFATRS be pledsed
tjo state :

(a) what was the outcome of
the ‘1edent 1atkk of the:wisitirg: Sri
Lankah” Fofeign Minister with/the
“Gdvernmtont: dfead’c-rg Here* ‘and

AR T N R - W

.{b) what is the Goverament’s
camidcred reacttonio Sti ‘Radka’s
~yeported demands for specding up
‘4thé withdrawal of the! IPKF and
-fts complaint: that. IPKF bad armed
I'N:A: “in the - northeeastermrpro-
vmces ?

. THE MINISTER OF EXTER-

. NAL AFFATRS (SPRI 1:X. GUJ-
 RAL) : (a)and €6y T he Sri Lankan
Ferzign Minister’s visit o Delhi
o (December 6 to 8) was for convey-
ing thz greetings and good wishes
of theGoverstment add people of
+Sri- Lanka te th. Prime-minister
- and te-our -newW: Govérnrhent:7The
tallkes with-the ‘Foreign-Minister
were on matters of mutual

- tdterest includimg the dfdinduc-
tibn of - ¥PKF,; an¥ fecent-deve-

Yepments-in - the  Noith Eastern
Province.

In the dxscussmn& Government
r'siteré.tcd {ts' #é¥5ve to' sidengthen
g\"erﬂf‘n hbbu‘ri‘ng count-

rrﬁdes“' d ?hhg( ‘the Commit-
* ments' made National Front’s
mamfes Bott FoVErnhients were

 of tig vxewthat‘t’ﬁé approdch” sho-
Tuigbetofie’of trist” Afid” Coopera-
¥tiot gnd 6f a joint end: vm‘ri"forthe
.}59‘#‘? fuistsest 'of obligations.

[ 27 DEC. 1989 ]

to Questions 42
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Plying of private buses on D.T.C,
nnm RTINS

*52 SHRI
"VERM

o owen o

VIRENDRA
A e ivTha ‘M)
suhr ISH DUTT
f)q YDA Vi (DI0E
- okt
Wil the Mimsster of SURFK E
TKANSPGRM(pmsi@t&
Shetrat i Tt ARy D0 e
{a) whether it is a fact that des-
pite VarioHs medsurdd tHREwibay
- iGoveFAment; M th e Y Sinvolvoie itd of
L Pri VY | g ed (rupiRig o hi
> TRamspoR UICofpGration “Foutést in
- FRtuY weide ntRR i muss: ¥9:berlon
Qhe rmﬂ)m RSNSOI (O TR 1N gy
o ojar
(b) if so, \;hat 1ls the compara.
ti T 10 idents
1n“:§‘:’o‘l’vnzrw.%be Thi~ aps%o-
ration buses and the private buses
mmmag o1, DL T.C. romtes simce the
beglnnmg of 1’989 t:lldatcr "

N

4

© whether Government pro-
pose to review the question of ply-
| ingof private buses-on DolhiTrans.
~port ; €Corporation’ . rektes ~ewith
| @ ¥isW 40 Fnpose more strict eokdi-
“tioms ofx thery besides ansuriag the
road worthuiess‘of fthc, buus), tnd
i vt efigd
(d) if so, what steps have been
taken by Government in thls direc-
tm? T R A

THE MINISTER OF SURFACE
TRANSBORT AND THE MINIS-
TER OF COMMUNICATIONS
(SHRI K.P. UNNI KRISHNAN) ¢
-(a) apd (b) During Jammy-NOVem-
" ber, 148Y, fatal-a¢cidents.involving

" D@‘.C’. Buises -were.161 gnd-those
* involvipg - private Buseqnwsg%

“Wfﬁ seferende tod. llg ok of

| Buses operated by DTC and -puvate
“operators, thé rate “of fatal

’ per bus per month for a petiod of

\

i

v

January-November, 1989 . works
-out to 0.0037 for DTC and ' 0.0059
" for private operators buses. .

”mcrcaﬂng ir omand- andrthe
- somstraints ‘ef resources of PTC

T eyrie ey e AT IR H’J\

\ . _(c) and (d) In the comtext of
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for addition to its flect, the opera-
tion of PO buszs on Delhi routes
has been permitted to supplement
the services of DTC. As far as
the question of reduction in road
accidents invglving PO buses is
concerned, besides rquirement of
cortificates of road worthiness of
buses, the enforcement authorities
have been taking steps to inculcate
a sense of road discipline through
educative measures such as distri-
bution of roed safety literature,
special programmes on radio and
T.V. and by strict enforcement of
regulations through challaning of
offeuders of over-speeding rash
driving violatingtraffic signals, etc.

Proposal to increase:the fleet of
D.T.C. buses

¥53, DR. MOHD. HASHIM
KIDWAI: Will the Minister of
SURFACE TRANSPORT be plea-
sed to state:

.{a) whether it is a fact that the
fleet of Delhi Transport Corporation
buses has not incrcased since 1987 in
spite of the fact that the number
of commuters has been rising con-
tinuously 2nd most of the buses are
overloaded ;

(b) if so, what are the reasons
therefor and whsther there is any
proposal at present to increase the

. fleet of DTC; if so, the details there-
of;

(c) whether it is also a fact that
most of the DTC routes tend to
. centralise and that the population
‘of Delhi has proliferated and de-
centralised while the DTC routes
_have not been decentralised m that

- proportion; and

(d) if so; what arc ‘the reasons
‘thetefér and the steps being taken
in the matter?

THE MINISTER OF SURFACE
TRANSPORT AND THE MINIS-
“SER OF -COMMUNICATIONS
(SHRI K.P. UNNIKRISHNAN):

[ RAJYA SABHA ]

to Questions 44

(2) and (b) DTC has been every year
acquiring buses both to replace the
overaged buses as well as to aug-
ment its flaet. As compared to 4077
buses on 1-4-1987, DTC h-~s as on
date 4388 buses. DTC had purchased
201, 408, 475, and 300 buscs during
1985-86, 1936-87, 1987 - 88 and
1988-89 respectively. Another lot
of 506 buses are programmed to be
purchased during the current year.

(c) and (d) Routing pattern in
Delhi is influenced by radial nature
of the city, concentration of office
complexes and commercial complexss
at certain places and uni-directional
flow of traffic at fixed hours in the
morning and evening. However, to
cater to the needs of commuters
coming from far flung areas the
DTC has been either introducing
new routes or cxtending existing
routes. Further the exercise of route-
rationalisation on a continuing basis
is also undertaken by D.T.C.

New Doordarshan Centres

*54, SHRI BAIKUNTHA
NATH SAHU: Will the Minister
OF INFORMATION AND
BROADCASTING be pleased to
state: -

(a) whether Government have
any proposal to set up some¢ new
Doordarshan Centres in the re-
maining period of the Seventh Plan;

(b) if so, what is the number of
such new TV centres proposed to be
established in the country; and

(c) what is the State-wise ioca-
tion and other details thereof?

THE MINISTER OF INFOR-
MATION AND BROADCASTING
AND THE MINISTER OF PAR-
LTAMENTARY AFFAIRS (SHRI
P. UPENDRA): (a) to (c) State/
Union territory-wise locations and
other details of the new Programme
Production Centres and Trapsmitt-
ing Centres which, according to
present indications, are expected to
be commissioned into service during



